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SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Civil) No(s).13953/2009

(From the judgenent and order dated 26/03/2009 in WP No. 8746/2008

of The H GH COURT OF DELH AT N. DELH)

I NDI AN DRUGS & PHARMACEUTI CAL LTD. Petitioner(s)
VERSUS

FAMY CARE & ORS. Respondent ( s)

Date: 19/4/2010 This Petition was nentioned today.

CORAM :
HON BLE MR JUSTI CE V. S. SI RPURKAR
HON BLE DR JUSTI CE MJKUNDAKAM SHARVA

For Petitioner(s) Ms. Meera Mat hur, Adv.

For Respondent (s) M. Prag P.Tripathi, ASG
M. D.S. Mhra, Adv.

M . Abhi manyu Mahaj an, Adv. (nentioned by)
M s. Shal | y Bhasi n Maheshwari , Adv.

UPON bei ng nmentioned the Court nade the foll ow ng
ORDER
List this matter next week for further directions
before a Bench of Hon’ble M. Justice V.S. Sirpurkar and
Hon' bl e M. Justice Deepak Verna.

(Shashi Sareen) (Shashi Bala Vij)
Court Master Court Master



